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[English] 

Patenting of Neem and Turmeric 

899. SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA : W ~ l l  the Mln~ster  of SCIENCE AND 
TECHNOLOGY be pleased to state : 

(a) whether the Government have conducted any 
study In patentmg of Neem and Turmer~c: 

(b l  11 so, the f~rldlngs and recommendat~ons made 
In th~s  regard alongwth the names of compariles arid 
countries. and 

( C I  the reasons lor makmg such recommendatlons 
to lore~gn companies In vleH of the11 anc~ent values In 
our country? 

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMMt IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY ISHRI YOGINDER K ALAGHI (at 
to ( c i  Government have not conducted any study 
pertalnlng to Neem and Turmar~c related patents 
However. patent searches made by some Government 
funded r n s t ~ t u t ~ o n s  l ~ k e  Technology Informallon 
Forecastmg and Assessment Counc~l (TIFAC). Councll 
of S c ~ e n t ~ f l c  and lndustr~al Research (CSIRI have 
mdlcated that Neem and Turmerc related patents have 
been Issued by varlous Patents Offices lncludmg the 
lndlan Patent Office The Ilst of patents Issued In thts 
regard by the lnd~an Patent Of f~ce IS enclosed 

STATEMENT 

A - Neem related patents issued by the lndlan 
Paten! Office lg:.?-lW6 January 1 

. - ... ..... . . 

Title Applicant 
- -- . . - . . . . . . .  ............ , . . . . .  

1 ? 
. -. . . . . . . . . . . .  ............. , . . . . .  , 

Treatment of lieern 611 H~ndustan Lever Ltd 

A process for treatlng Hlnduslan Lever Ltd 
I Upgradmg I tieem 011 

A process for traallrlg H~ndustan Lever Lld 
rupgradlng Neem 011 
Havlng h~gh  free fatty 
a c ~ d  conlent 

A process for the Godre] Soaps Ltd 
preparatlor, of Nrcm 
011 fatty acld d~st~l lat~or,  
resldue based pestrc~de 

A process for extractrorl of R Supla 
Neem 011 

A process lor ~solalrvn of H Gupta 
act~ve bltter and odor~lerous 
ccjnstrtuents trom neem seeds 

. . . .  ....... ............... -. . . . .  - 

.- ,. .. .. -........-.... 

1 2 
- .  ......... , . . . . . . . . . . . . . - . . .  

An Improved process for the Rohm B Haas Co 
preparatlon of novel 
hydrogenled plant extract 
havlng d~hyeroaradach~tm 
or tetrahydroazadrracht~n. 

A process for lsolatlon of a Central Councll for 
Nlmbat~ktam or N~rntvd~n Research ~n Ayurveda 
horn neem 011. 8 S~ddha Dharma 

Bt~avan. 

A process 101 the Tr~col~o-M GmbH 
preparatlorl of storage Herstel lung 
stable azad~rach~t~n-r~ch Undvetrteb Hochre~ner 
extract from components B~osubslanzen. 
of the neem trce, part~cularly 
neem seed kernels 

A process for the preparnt~on 
of an acllve conipos~t~on 
corllalnlny trlterpenes 
lncludlng azad~racht~n and 
~ t s  der~vat~ves possesslrlg 
rnsecl antlfeedant and growth 
~nh~b~ to ry  actlvlty from parts 
of the neem plant 

A process tor the preparatlon CSlR 
of ~nsect~c~dally active 
compostl~orl conla~ning 
llp~ds trom the neem plarrt 

A process fnr the ~solatlon of CSlR 
nevi trielrrpcne dertvatlvcs o l  
azadrrachtm from the parts of 
neem !ree 

H . Turmerlc related patents ~ssued by tht: 
Indian Paten1 Ofl~ce ( 1972- 1996 January i 

Process for the mak~rig ant1 CSIR 
~nflamalory cornpos~tlon lrom 
sodtum curcum~rlate 

lmprovcmenls 1r.1 or relalmy CSIR 
tcr o t la~nmy pharrnncc~log~cally 
acltvc. ant1 ~nllamalory agents 
from curcumin 

Employment Assurance Scheme 

900 SHRl VISHAMBHAR PHASAO NISHAC) Wdl 
the Mmlster ol RlJHAL AREAS AND EMPLOYMENT bc 
pleased to state 

( { I !  the amount rc!ce~vcd lrum Govrrnmcr~t  lor 
Employment Assurarlce Scheme and lderrl~tred Jawahnr 
Holyar Yojana rJRY) and rnllllon wells scheme durlny 
Ihe yuar 1994-95 and 1995.96 lor rural developnierit I r l  

d~s l r~c t  Banda, 
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(b) whether the amount released has been utdlsed 
and the work has been completed. 

(c)  it not. the reasons therefor, and 

(d) the tlme by whlch the work IS hkely to be 
completed' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
CHANDRADEO PRASAD VARMA) (a) The lollow~ng 
amounts were rece~ved from the Government (Centre- 
State) by Banda d~str~ct  of Uttar Pradesh tor the year 
1994-95 and 1995-96 

(Rs. In lakhs) . , . .......................... .. ---- 
Year IJRY MWS EAS 

........................ . . . . . .  , -........ ... , .. , 

(b) The lollowmg amounts has been ulllrsed under 
Intsns~f~ed Jawahar Rozgar Yolana (IJRYj, M~lllon Wells 
Scheme (MWSI and Employment Assurance Scheme 
IEAS) durlny 1994-95 and 1995.96 

(Rs In lakhsl . . . . . . -  - - ............ - . . . . . . . .  . . .  ...- - . 
Year EAS IJRY MWS 
.. -. .. .- ..... - -. . - ... . .-- . . .  . 

( c )  The an-3unt could not be fully ut~lised due to 
delay In !he ~mplemenlal~on ot the sanctioned prolects 
and to some extenl receipt ol funds In February and 
March 1996 

(d !  The Carry-over funds are l~kely to be utllised for 
completlcm ot works upto November 1996 

ISRO Spy Case 

901 DR Y S RAJASEKHAHA REDDY 
SHRl E AIIAMED 
SHRl MULLAPPAL LY RAMACHANDRAN 

SHRl KODlKUNNlL SUHESH 

Wdl the PRIME MINISTER be pleased to state 

( a l  whether the Government propose to reopen the 
ISRO spy case. 

(b l  11 so. the reasons therefor, and 

( c l  the delalls thereof7 

THE MINISTER OF STATE C)F THE MINISTR'r OF 

PLANNING AND PROGRAMME IMPLEMENTATION ANP 
MINISTER OF STATE OF 1HE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHHl YOiilNOER K GLAGHl \ a \  
No. Slr 

Tribals Above Poverty Line 

902 SMT SHEELA GAUTAM 
SHRl RAMASHRAY PRASAD SlNGH 

SHRl RAMESHWAR PATIDAR : 

W~l l  the Mmlster of PLANNING AND PROGRAMME 
lmplementat~on be pleased to slate 

la j  the percentage of tr~bals hvmg above th? poverty 
l ~ n e  In the Eastern States lncludmg B~har  Assam. 
Muoram. Meghalaya and Uttarakhand In Uttar Pradesh 
agamst the total populahon of these States, and 

ib )  the steps berng taken by Ihe Un~on Government 
to Improve fhe~r l ~ v ~ n g  standard' 

THE MINISTER OF STATE OF THE MlNlSTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGHI (a1 
The Plannmg Comm~ss~on est~mates State-w~se number 
of persons below the poverty l ~ n e  on the bas~s  ot 
qulnquenn~al survey on the Household Consumer 
Expenditure conducted by the Nat~onal Sample Survey 
Organlsat~on (NSSOi However, the~r  estimates are 
ava~lable only Inrespect ot 17 major states and that too 
only upto the State level Therefore lnformatlon In 
respect of Meghalaya. Mcoram and Uttarakhand IS not 
available 

Based on the Below Poverty i m e  Est~mates 1983- 
84 of the Plannmg Comm~ss~on. the percentage of tr~bals 
llvlng above the poverty line agalnst the total populat~on 
In respect of 3 Eastern States v ~ z  . Assam. B~har. Or~ssa 
and West Bengal. and in the State of Uttar Pradesh has 
been worked out for the year 1983-84, as glven belo* 

Percentage of Trtba~s and Tora' Popularton i ~ v r n g  
Above the Pover!y Lme 19834J 

.--..-.-A .... ..... --." ..... 

Stales Scheduled Tr~bes Total Populat~on ..... -. ...... -. . - -- ........ 
Rural Urban Rural Urban 

..... . . .  ...-.-.-. . . .  ...... .................. 

Easrern Srares 

1 Assam '4 50 79 00 76 24  78 44 
? Blhnr 35 1 C  60 20 48 65 62 96 
3 Ortssa 3110  4 7 2 0  5524 70-1 
4 West Bengal 4140  6 6 9 0  5616  7 3 4 6  
5 Utfar Pradesh 54 20 7 5  70 53 52 59 75 

. .  . . . . . .  . ..... ... . .  

(bi To improve the llvlng standard ot me tribats 10 

the above States steps are bemg taken Dy Ihe Union 
Government through the ~mplementatlon o l  varlous 
Poverlv Allev~at~on Pragrammes b r i z  Integrated Rural 
Devclopmenf F'fogiamme I IRDP, Tra~nmg 31 Rural Vouth 
tor Selt-Emp~oymcn! 1 T RYSE h'? Ocveicprncnt ot Wamen 
and Children In fiural Areas ~DIYCRAI Jwahar  Rozga: 
Yojarra (JRY I .  Employment Assurance Scheme (€AS,  
Drought Prone Area Programme ~DPAPI  etc 

(bl and ( c )  Does not orlse 


